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Record of Proceedings

Heard the representatives of the Petitioner and the learned senior counsel for the
Respondent, WBSEDCL at length. The Commission directed the Petitioner to submit, on
affidavit, the following additional information, with copy to the Respondents, by

14.6.2019:

(i) Details of additional capital expenditure with relevant regulations, clause &

sub-clauses;

(ii)  Audited Balance Sheet as on each COD; and

(iii) Item-wise break-up alongwith documentary evidences in respect of financing
charges claimed in the capital cost and indicated in form-14.

2. The Respondent shall file its reply on or before 28.6.2019 with advance copy to the
Petitioner, who shall file its rejoinder, if any, by 5.7.2019. Pleadings shall be completed
by the parties within the due dates mentioned.

3. Subject to the above, order was reserved in the petition.

By order of the Commission

Sd/-
(B.Sreekumar)
Dy. Chief (Law)
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